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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 5070 of 2025 

in Comp. App. (AT) 

(Ins) No. ___ of 2025 

Span Engineers 

Vs. 

Pragati Infra & Engineering LLP 

 

S. Vedhavel 

2.  I.A. No. 5071 of 2025 

in Comp. App. (AT) 

(Ins) No. ___  of 2025 

Brown Bird Enterprises Pvt. Ltd. 

Vs. 

Sundaram Finance Ltd. & Ors. 

 

Dhruv Dev Gupta 

3.  I.A. No. 5072 of 2025 

in Comp. App. (AT) 

(Ins) No. ___  of 2025 

Indo Spirits 

Vs. 

Origin Appliances Pvt. Ltd. 

 

Anand Shankar Jha 

4.  I.A. No. 5073 of 2025 

in Comp. App. (AT) 

(Ins) No. ___  of 2025 

Shyam Coal Company 

Vs. 

Bhilai Jaypee Cement Ltd. 

 

Roshan Santhalia 

5.  I.A. No. 5100 of 2025 

in Comp. App. (AT) 

(Ins) No. ___  of 2025 

Hasmukh Shah & Anr. 

Vs. 

Kamal Kumar Jain Liquidator, 

Manan Apparels Ltd. 

 

Arpan Behl 

6.  I.A. No. 5101 of 2025 

in Comp. App. (AT) 

(Ins) No. ___  of 2025 

Gnyandeep Kantipudi 

Vs. 

Rajesh Jangra,  

RP of UTM Engineering Pvt. Ltd. & Ors. 

 

Shruti Munjal 

7.  I.A. No. 5102 of 2025 

in Comp. App. (AT) 

No. ___  of 2025 

Gaurav Singh 

Vs. 

Saroj Tyagi & Ors. 

 

Vikash Kumar 

https://nclatvc.webex.com/meet/registrarcourt


8.  I.A. No. 5105 of 2025 

in Comp. App. (AT) 

(Ins) No. ___  of 2025 

Ashok Kumar Sinha (HUF) & Ors. 

Vs. 

Imperia Structures Ltd. 

 

Rajiv Shankar Dvivedi 

9.  I.A. No. 5106 of 2025 

in Comp. App. (AT) 

(Ins) No. ___  of 2025 

Ramesh Chandra Pant 

Vs. 

BCC Infrastructures Pvt. Ltd. & Ors. 

 

Ramesh Chandra Pant 

10.  I.A. No. 5138 of 2025 

in I.A. No. ___ of 

2025 in Comp. App. 

(AT) (Ins) No. 453 of 

2023 

Bank of Baroda 

Vs. 

Veekay Polycots Ltd., 

Through Vivek Raheja, RP 

 

Ashish Verma 

11.  I.A. No. 5147 of 2025 

in I.A. No. ___ of 

2025 in Comp. App. 

(AT) (Ins) No. 60 of 

2025 

Nandani Singh 

Vs. 

Sandeep Kr. Bhatt & Anr. 

 

Ashish Verma 
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